
HIGH COURT OF MANIPUR
AT I.MPHAL

.NOTIFICATION
Imphal, the 15tf, january, 20i9

No. HCMiR-3 /2OIB-Estt.(II)/: &t L Consequent upon the earlier
notification No. HCM/R-3/2018-Esn(rr)/27321-30 dated 28th December, zo7l,
the computer Typing Test of the 1201 (one thousand two hundred and one)
qualified candidates for recruitment to the post of LDA wiil be herd on
20'01.201g at the state Academy of Training, Takyerpat, Imphar.

The detaired schedure showing candidates reporting time is annexed
herewith as ANNExuRE - A along with the instructions to the candidates.

sd/-

(R.K. MEMCHA DEVr)
REGISTRAR (JUDICIAL)

HGIH COURTOF MANIPUR

Imphal, the 15th January, 2019
Endt, No. HCM/R_3/2018_Esrt.(rr)/
Copy to:
1. The Secy. (Law), Govt. of Manipur.

2. The Jt. Registrar (Admn,/pM&p), High Court of Manipur.
3. All the Deputy Registrars, High Court of Manipur,
4' The Principal Private secy, to Hon'ble the Chief Justice, High court of Manipur.5. The private secy. to Hon'bre Mr. Justice L.S. Jamir, High court of Manipur.6' The Private Secy' to Hon'ble Mr. Justice Kh. Nobin singh, High court of Manipur.

' )u 
Private Secy, to the Registrar Generar, High Court of Manipur.

,_y The System Analyst, High Court of Manipur
- He is request to up/oad the same in the High court website.

9. The concerned file.

10. Notice Board.

w{,1as't
l-E^GrsrMR (JUDrcrAL)
HIGH COURT OF MANIPUR



ANNEXURE - A

st.
No.

Roll No. Reporting Time

08 30 am
0QQe5_!q_01!03

91104 to 01 499
01500 to 01926
01927 to 02371

l.nstru cti o n s to co n d i d ote s :

L. candidates are to bring his/her Admit card of the LDA
Recruitment Examination, 201g along with a valid lD proof
(Aodhoar cord, Pon card, Driving Licence, voter tD card etc.) in the
test venue.

2, candidates will not be allowed to use their personal keyboard.

3. Mobile phones and any other electronic gadget shall not be
allowed inside the premises.

4. There is no provision for safe keeping of the candidates, personal
belongings.

5. Candidates will not be allowed to enter the premises of the venue
before their respective reporting time and wil! not also be allowed
half an hour late from their reporting time.
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